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2. That the above-mentioned matter was listed for hearing on 

23.02.2026 wherein the Hon’ble National Green Tribunal 

was pleased to issue the following directions: - 

eee wnee 

1. Shri Nadkarni, learned Senior Advocate for the State of 

Uttarakhand has submitted that the draft report from 

Wildlife Institute of India (WII) on the issue of Scientific 

study for assessment of carrying capacity of Kedarnath, 

Hemkund Sahib, Yamunotri and Gomukh tracks was 

received by the UKPCB and it has been supplied to the State 

on the previous Saturday. He submits that on this draft 

report, the comments from the different departments will be 

obtained and sent to the WII within one week and the WII 

thereafter must prepare the final report within four weeks. 

3. That it is respectfully submitted that the Member Secretary, 

Uttarakhand Pollution Control Board vide letter dated 

21.02.2026 informed the Secretary Forest Department/ 

Tourism Department/ Home Department/ Health 

Department/ Peyjal Nigam/Housing Department/Animal 

Husbandry Department State of Uttarakhand, Additional 

Secretary Forest Environment Protection and Climate 

Change State of Uttarakhand, Director State Directorate of 

Environment Protection and Climate Change, DIG Garhwal 

Dehradun, District Magistrate Rudraprayag/ Chamoli/ 

Uttarkashi that the Wildlife Institute of India has completed 

the scientific study for assessment of carrying capacity of 

i 
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Kedarnath, Hemkund Sahib, Gangotri & Yamunotri and has 

submitted the draft report and further requested the 

concerned departments to examine the report and submit 

their relevant suggestions. The copy of the letter dated 

21.02.2026 is being marked and annexed as Annexure 

no.1. 

4. That further, a meeting was held under the chairmanship of 

Chief Secretary, State of Uttarakhand and the minutes of the 

meeting dated 24.03.2026 furnish as follows: 

i) The report prepared by the Wildlife Institute of India 

Dehradun regarding the carrying capacity in Char Dham 

Yatra should be sent to all concerned departments at the 

earliest and inputs/comments should be obtained. 

ii) The concerned District Magistrates Should publish a brief 
note in the main newspapers on the basis of the WII 

report and inform the general public and all local 

stakeholders including the Temple Committee, BKTC, 

Hotel Association, Horse-Mule Association, Taxi 

Association and other non-governmental stakeholders 

and collect their opinions and submit the same to the 

Uttarakhand Pollution Control Board. 

iii) It was decided that an additional period of six months 

shall be sought from the Hon’ble Tribunal. 

The copy of the Minutes of the Meetings dated 24.03.2026 is 

being marked and annexed as Annexure no.72. 

5. That the Member Secretary, Uttarakhand Pollution Control 

Board vide letter dated 28.03.2026 requested the Director, 
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Wildlife Institute of India (WII) to coordinate with the District 

Magistrate, Chamoli/Uttarkashi and Rudraprayag through 

experienced officials of the WII for presenting the findings and 

recommendations of the draft report to all local stakeholders, 

so as to enable the District Magistrates to obtain the views and 

opinions of non-governmental stakeholders. The copy of the 

letter dated 28.03.2026 is being marked and annexed as 

Annexure no.3. 

6. Pursuant to the meeting, the Member Secretary, Uttarakhand 

Pollution Control Board, vide letter dated 28.03.2026, issued a 

reminder letter to the Secretary Forest Department/Tourism 

Department/Home Department/Health Department/Peyjal 

Nigam/Housing Department/Animal Husbandry Department 

State of Uttarakhand, Additional Secretary Forest Environment 

Protection and Climate Change State of Uttarakhand, Director 

State Directorate of Environment Protection and Climate 

Change, DIG Garhwal Dehradun, District Magistrate 

Rudraprayag/Chamoli/Uttarkashi/ Dehradun/ Haridwar to 

submit their report/suggestions within a week. The copy of the 

6) 

< 

? 

“UTTAR 7. That it is respectfully submitted that the process of circulating 

the report to all the concerned departments, obtaining their 

inputs/comments and publishing a brief note in the newspaper 

to seek views of the general public and stakeholders is presently 

underway. The responses from various stakeholders and 

departments are required to be collected and consolidated for 
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further consideration. In these circumstances, the State of 

Uttarakhand most respectfully seeks a period of period of six 

months to complete the said exercise. 

. Itis further submitted that the State is actively undertaking the 

above exercise in a time-bound manner and is making sincere 

efforts to ensure that the report is finalized at the earliest. 

. That the deponent is a responsible Government servant having 

the highest regard for the Hon’ble Tribunal and orders passed 

by them. The deponent has always made his sincerest efforts 

to carry out the orders passed by this Hon’ble Tribunal in its 

letter and spirit and shall continue to do so in the future. 

PRAYER: 

It is, therefore, most respectfully prayed that this Hon’ble 

Tribunal may be pleased to grant a period of six months to the 

state of Uttarakhand to complete the exercise as stated 

hereinabove and to file final report and pass such further 

order(s) as this Hon’ble Tribunal may deem fit and proper in the 

facts and circumstances of the case. 

Deponent 
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Verification: - 

contents of the response affidavit are true and correct to the best 

of my knowledge and belief based on the official record and 

nothing is false, and no material has been concealed therein. 

This affidavig is sworf) before me by 

who is identified by Shh....cesceees 

at Dehradun Ofsasecenusceencenne ase 

(Rajendra Sin 
Advocate & Notary 
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iio aly ne Fares 

ve ep 4641, SIg.Cl. Wh, TECUNT We, Seg 
E-mail : ukpcblegalcell@gmail.com, : 0135-2607092 

/ Aa. / A0-183-600( Vol. 1) /2026 /18+6 
Taoutodlo Hex / 
wag / Feel 

: Aa } AAU 
ar F 

1. af, wi _fem/ wea ftr/qe fam/eres for / tact 
FoarT / sare RAPT / Teer FIAT, VERTIS RA, CaN | 

2. SOR Ufa, GH, Talay eer ud TretaTy Racha Sears LIN, CENT | 
3. Pream, wor wala wert vd weary oats freeey, ahredt gata 

AGA, 46-1, BHg.cl. Wh, WEIN Ws cee | 
4. Ufera Bo Fels Shang.sh) Tears, Cera | 
5, forenfrart, wavart / Teh / TaHTA | 

fasa—ao usa eta ater Falta Peed ander Wo 27/2023 et aded Wen 
561/2022) wae BAT HEN! GA aARa Wa Vd aI 4F Scientific Study for 

Assessment of Carrying Capacity of Kedarnath, Hemkund Sahib, Gangotri & 
Yamunotri tracks @ give RUC UX Ysa Va fea afar fos ts aay F| 

Fela : 
Pal sited fisIG Scientific Study for Assessment of Carrying Capacity of Kedarnath, 

Hemkund Sahib, Gangotri & Yamunotri tracks 1 3taaa HM ARGS aI vila GI GI fear 

TAH A) AAT FI via HA S Ene seaTs orl wT ae give fate ga Hraery HI Het wt 
2) aaa Role Worm oR Se a & a Dita HT Se fH Van OT aaa OY SM fear 

Gara: FAR | 

fetm 2.212 7 202 —
(So WIT ARH Tard) 

Wael Aad 

Clean Environment and Healthy Life Style 
PID Tala a KY oar teh 
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AWTS eRe weer, at fest A ARs qe saat <ieat-561 / 2022 ( E.A. 
No. 27/2023, MA No.54/2023) Bae einen wo ary Brat site EPsat a 
ay Gwe ay qe fsa, sarees wea at aeaern A fearH 24.03.2026 
cl BGS 04:30 Fol WIT oH aT Orign— : 
safee:—

Wt aay, wT wera, aH Ya vata fT, SeRTETS A | 
Ht Dao gealer, wea, ogre fart, SeARTATS | 

. Oh eearhi, sox afra, valor Ger va weary WRada 
aft eT, amy afer, fafa fart, seaReRgos eT | 
aft z d z : 7 4 

13. SLAY Wat Vox, Pew, waa arr, teres 
14. Gah Ty are, ao frase, wea fart, dere 
15. Hf DaM Dee OS, Gra a. 

16. Yat Ba Wen, Hoyo-1, wa Tass Te, Sass | 
17. Sera Ris Wn, Hoyo-1, wed Tpoita Peas, SETS | 
18. SAL aee, dehie, oi, ada aaoie Tear, Tee | 

whet don FH yea usa yelea wd voRe sferRal err Ao weita 
BRa wire, ag feet H ais Fer srdea Wea—se1/2022 wast winrar 

POR! qara afar sift sftsar q 3] (Execution 
Application W@I-27 /2023 MA No.54/2023) 6 wary ¥ gal} soe ade 
atael eg fettekad rote ferry wa: | 

1. OX OH wal 4 Carrying Capacity Way FY aNda aie Gers 
(SaqsTRse) CRIGT ENT dan st wh file wht waksa foam sr gorete 
ord BY Carrying Capacity & Gar F we were F Input UIT feet waa] 

a (ortarsi-ugant frase ete, texas) 
2. Weafud firmer eet yea Wa wal Aw. a Rate GB my 
4 vwe wea fea & wer sre are va wht worta fRaual fired afew 
afte, Sododiovio, sea wiftwn, utswer velo, tel vations 
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: (orfarét—frenftrart , wate, Serene Yd GAIT) 3. Te 4 IR BH sik A mo wHovtodo B 06 we oT afaRaa WHS ore Pea 
TF &g Wsite aur Par ara] 

qreTy, 

(rir Gar |g) 
Te Ura | 

TARAS WA 

Wea 158 /xx XVIII—1—26—15(05)2023 T.C 
eee: fein: 24 ATE, 2026 

wittef—Pretifer a yet vd ena ora te—
1. Ufea, ayo fot, oranges wre] 
2. HR fea, fafecar fea, scares we] 
3. SUR Ufed, sare fea, varrers aa] 
4. SUR Ulead, oyorery fT, SeRaVS BMT | 
Ss. SOX Ufed, Te fram, Geers aA | 
6. SON Ulead wes fer, Serres eT] 
7. WR Wied, SaRTaVS wa Pata ats, tera 
8, freee, Teorers frat, taxes | 
9. aii, vit, wei Gale we, tees | 

«SET a 
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FAIA 

Lifestyle For “ART edt Tata qdT" 
cialis 468), HEA). Wd, PEIN Ws, CeIGA 

E-mail : ukpcblegalcell@gmail.com, : 0135-2607092 

Taoufocto Aex 
ar 4, 

Frese 
AA TTT ATT 

ceuleet | 
fa8a:—Scientific Study for Assessment of Carrying Capacity of Kedarnath, Hemkund 

Sahib, Gangotri & Yamunotri tracks @! give Rae S Brad 4 

mela, 

PIN wa wae Ras F wey 4 qey Blas, aaevS MEA HT sea A fers 
24.03.2026 @ aed dow w origa fers 27.03.2026 or Bet cA Te] Sled dow F fey wy 
Pree S apoE Sg BTA arta of anedta aa via dead & fe afrerat ger forenfreret 
ach, Tao Te BAIT S MTT weiter et ey MM eertts ferent aw THe FC Rare 
@ UROL / east or EER SM oT ore ay fered a We erat fetoRal @ Acer 
forenIont Felted S ARIA S WT fed oT Wa | 

qd 

wiefett: frafead ar ear yd snare ortarel og Mite | 
1. SOR Ufa, oF, Tafa PRAT Ys VetaTy URaA, BNNs MAN, CaTGT HT 

Barrel whee | 
2. forenfont, wate, Seearel Vs Wawa | 
3. So ae Re aon), aNd aria Be SeRTeA | 

Wal aq 

(ee aa Clean Environment and Healthy Life Style 
WS Talay ¢ eae shes vet 
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Lifestyle For “TINT ed} Tara Aaa 
aie 4641, a1g.2). Was, WEEIRT Vs, aegt 

E-mail : ukpcblegalcell@gmail.com, : 0135-2607092 
/ FAs. / A0—183-800(Vol, Ill) / 2026/2044. fete. .03.2026 

Vera: TeNaR | a 

rca 
WT THT) 

wrote: emer Haley, Toons, eg oT MeN Beef Hf | 
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